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Central Administrative Tribunal* Principal Bench

A-780/99
OA-830/99
OA-89'(/99.
MA-B60/99.
OA-1017/99,
MA-926/99,

•pi

MA-731/99. with OA 908/99, OA-779/99 MA-7AA/99,V;
MA-7A5/99, OA-787/99, OA-801/99, OA-8l 1/99 MA-778/99,^.- j--.
MA-7Q0/99, OA-862/99 MA-815/99, OArB77/99 MA-837/99<
MA-8S0/99. OA-898/99 CP 22A/99 MA^851/99, OA-908/99- -
OA 953/99 MA-893/99. OA-955/99i OA^998/99 MA^9p7/;99|^;-i^>|%f^l

OA-1 020/99 MA-916/99 0A-J||1/|9^
OA-1 2 A6 / 9 9 MA-1 101/99, MAr4|-707j

OA-1318/99, OA-H15/99.

New Delhi this the f day of Septeiriber j 1999

Hon ble Shri S.R. Adlge, Vice Chaifniah ^A)
Hen ble Shri Kuldip Singh, Member (^)
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3.
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75A/99

Smt. Vijay Kumari W/o Sh. M. Sli^rilia»^-'?
r/o WZ-1326,Nangal Raya, Near ̂ attakbUei.
D Block, New Delhi. " " '

^..r£:

Mr. Mohit Munjal s/o Sh.S.P.Mlih
r/o 2/1AA,Ge^ta Colony, .,5.
Delhi. "r

Ms Usha d/o late
r/o VI68, Gulabi Bagh,Delhi.
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Mr, Anil Kumar s/o Ram Pal SifighWj;
r/o H-6, Radheypuri, Krishna'Nad^nT'
Delhi. • . 1^1-•

Shri M, L. Ma n^a ^ r-^C-
Ms Sonia Dawar d/o Sh. V.K. DaWafi
r/o No, A, Malka Gahj, C' '
Delhi. .

Ms Kusum Lata d/o Balbir Singh,
r/o C-A1, Karampura, New Delhi.

Ms Neeraj Malik w/o Shri R.P. Malik,
r/o WZ 659, Sadh Nagar,
Palam Colony, NewDelhi. . J

Ms Mamta Vashishat d/o Shri t.R. Vashishatj
r/o 2A-A. Lavmi Garden, ^
Nazafgarh, New Delhi. ; ".W/'- i'-!
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Shri Raj Singh s/o Shri
r/o 45, Chirag Delhi,
New Del hi - 17.
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Shri Rakesh Sharma s/o Shri '7. L. Sharma, -
r/o 444 Chirag Delhi, '.l ^
New Delhi - 17.'. 1 rl'

'. J'C; ■ •

Ms Mukesh Dahya w/o Sh. Lokender Singh,
r/o D-5, Satyawati Nagar, ,
Delhi. . .. .Applicants,

Versus , ; •.

N.C.T. of Delhi ttifdugh
>"A

■  The Director otn.ldUcatl
_ . Old Secretariajt;»i^t)elhi.
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Ms Neetu Chaudhary d/o Sh. Dharamvir Singh
R/o 4/272"^. St. No.5, Bihari Colony.
Shahdara, Delhi-32.

fines >f
Del h i- CaTi ft. " " '

-l.rS-
«5

s?>C^r5
Tvistr /»-S Kr

S5^

^?5r^

m

J?>v:

is®

»5H--nsie
:;*?3

Si
1MsS

fiS
ggfi

^Xjf-

m

e%,7

SS! U
yjtr

**•#

Sf>:
i??i ^rH-

8.
®Ssisf

:,,2^Ra3esh Kumar Sharma s/o Sh. R.K. Sharma.
A-1 /227A Keshavpuram,
t«3 5'/kjt--- • •

'-^-^hablb ul-Hassan s/o Mr. M.S. Hassan,
.-.^^fjafoor Nagar,--

Delhir^SSj
.'v" ' " V^SSir •-'•'V-y^'-" '.-iT' ■ .-s.

Khan s/o''Mr, Akbar All Khan.
?: Fazal Enclave,
•t-:.Pi^^i^aiTi^a"Nagar, Delhi-25.

Ms. Yandapa Gupta w/p Sh. Dinesh Kumar,
■;J?/o' A/56B Phase-II Ashok Vihar.

Pelhi-,52._
f *•■ .! ■ ' *-

' f ■ '

" Ms.; Mpldula Gupta d/o Shri D.V.Gupta.
|?/0;H-D/E Chajjupur Colony.

-Babunpur-Shahdara,
Pelbi.~32 .■
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.-Ms.r An^u Bajaj d/o Shri C.B. Bajej,
R/o Dt^JI A/15A Janak Puri

eh 3.^58. '

•':.Sanjay Kumar s/o Gajraj Singh.
lR/o 255 Pitampura Village.
Delhi-3^.

Ms. Sunita Sharma d/o Shri B.K,Sharma.
R/o 161/2.Thomson Road Railway Colony'

. New Delhi.

. Ms. Deepa Aggarwal w/p Sh. Rajesh Aggarwal.
R/o 1076, Maruti Vihar,
Chakarpur, Gurgaon.

Ms. . Mamta Saroha w/o Sh. Rajiv Kumar
R/o B-7 Krishi Vihar.
New Delhi-48.

•Ms. Satya Sharma w/o Shri Deepak Sharma.
R/o F-16. Ward-I. Mehrauli.
New Delhi-30,

Applicants

Versus

■;Government;:of. NCI of Delhi
.^broughf-tbe^^Dlrector of Education, Delhi
:^).ld Seoret;arlat. .

liPelhi.-^:. ■
. . .Respondents
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Mrs, Meeric? Arora w/o Shri Ved Parkash,
R/o 1959 Outram Linos,
Kingsway Camp. Delhi . .-. . .Applicant

1 .

2.

-  i- - r£* - .-i^-. *.;■■-■ «
Government of NOT Delhi 7 s-^-
through its Chief Secretary, .
5, Sham Nath Marg,
Del hi.

Director of Education, "
Govt, of NCT Delhi,
5, Sham Nath Marg,
DelLri-5'i.
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OA 89*^ of 1999
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10.
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t •

. Shallu Gupta w/o B.B.Tayalvib
R/o A60/B Azadpur, Delhi-33.'

Ms. Munni Gupta w/o Sh. Rewati Raman,
^/o J-80/6 Pandav. Nagar,
0pp. Mother Diary,
Delhi-92.

'-"%1

T'X,

■s^^m

' i ''.i

Anil Kumar s/o Shri Munshi ;RamVWr'
R/o 882-A, Lampur Road,
Banker, Delhi. -

Ms. Seema Garg d/o Shri V.P;-Garg,o
R/o D-32, R. P. Road,
Adarsh Nagar, Extension,
Delhi-33.

Ms. Sudesh w/o Sh. C.M.Arya,
R/o G-21/86-87 Sector VII,
Rohini, Delhi-85.

Ms. Amisha Mitra w/o Sh. Yogesh Mitra,
R/o 164 Tarur Enclave,
Pitampura, Delhi. -

7. Ms. Gurvinder Jeet Kaur
I R/o 67-B, New Township

New Delhi-44.

8. Ms. Neeta Pant W/o Sh.
R/o BG-5A/1AD, Paschim
New Delhi.

-. f-i' ' - " ""■.>r
cVv'-.'rr.v'' '.'-

■  ' ' " .
■  . — * ■-'

" '"Si'&■>*' " ' -

Mahendra Nath Jha s/o Shri B, D. Jha.
R/o B-478 Timarpur Delhi Admh, Flats,
Delhi-54. . .. . . ,

Ms. Dinesh kUmari w/o Bh!"
R/o p-1 01 b/adanagar, v;
Delhi-A2. r .
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Yunus Khan s/o Sh. Nanney'Khan,
R/o K-64 Abul Fazal Enclave,
New Delhi-25.

Ms, Jyoti Rawat d/o Sh. B.S.Rawat,
R/o G-7/294 Sector-16.
Rohini, Delhi-85. _ ,

Manish Kumar Bahsal~--S
R/o C-450 Saraswati Vihafi^^
Delhi-34. ' ~ .,

'  .

Surender Kumar s/o Sh. Raghunath» "i
R/o 555 Gulabi Bagh, . . . ^
Delhi-7.

Ms. Monika Mukhya d/o
R/o 1216-A Rani Bagh
Oelhi-34.

Ms. Suman Magpal
R/o 24-110 West Patelj
New Delhi-8.

Ms. Vi
R/o A
New Delhi-18.

Ms. Gltika d/o Shri Pritllf
R/o 1 13-A, B.C. Blocki
Shalimar Bagh,
New Delhr.'

Ms. Saroj Bhatia s/o Sh. Gok
R/o lU-E, St. No. 7 , : ,
East Moti Bagh,
Sarai Rohllla,
New Delhi-7.

b"?; a-.-::

Ch a h d,

Ms. Meenakshi w/o Shri Manoj WadhWS»jy--
R/o 203/1, Pkt. A. 3. SectoC: ?, Rbl
Delhi. -

Ms. Rashmi w/o Shri A. K. ■. ^hariria,
R/o 591/3 Mehrauli
New Delhi-30.
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Ms. Vimlesh w/o Sh. B.crShShttiSi ■' ,:
R/o 86/3, Sector-I, Pushp ViHarj -
New Delhi. ■ 1 •? -y ̂ '1 -a-- •-■ ^^ ^ . .

.. .,' jft. c.

Ms. Sushma Chaushan d/o Shri ,Laiia Pra
R/o 97-D, .Sector-lV, B.KiSi Mah&i
New Delhi-1.

Sh. Vihod Bharti s/o Sh. Devi bass,
R/o C-408/A St,
Delhi-S3.

. No. 17,. Bha jah^r^^^^^^^^
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Ms. Madu Bala w/o Sh7-Ga3®otldr~ Si^
R/o Village & P.O. Alljitiri'

1 h i - 3 6. ■ - 7.;i ■ • . .
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Versus

Government of NCT of Delhi
Through: The Director of Education. Delhi,
Old Secretariat, Delhi.

. ■7^ ■■

.  . RespdndehU^^^^|i@
- fr^^-

-^■

OA BQl/99

Mrs, Adarsh
R/o E-151-E
Delhi-52.

Sharma y/o ShKl-B.L.
Ashok Vihar, Phase-I -- >h-. - - - -

Versus

The Government of NCT of Delhi through
the Director of Education, Delhi Admn.
Old SEcretariat, Delhi.

OA 955/99

Ms, Bhawna Munjal
K-231-32 Jahangir Puri.
New Delhi.e

Versus
t
1

Government of NOT of Delhi, fr
The Principal Secretary (Education),
Old Secretariat,
Delhi.

Director of Education.
Directorate of Educatioin,
Govt. of NCT of Delhi,
Old Secretariat,
Delhi.

rV'

1  . .. Reibofi

. ,Applidah IrJ'.'iiiW-
W-l-

3. Dy. Director of Education,
District North West,
Hakikat Nagar,
New Delhi. . . .Respondents

OA H15/99

Mrs, Dimple Anand d/o Sh. Shyam Lai Anand,
School G.G.S.C. . S.U. Block,
Pitampdra. Delhi.

Versus
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Of-':

Government of NCT Delhi through
The Director of Education, Directorate of Education.
Old Secretariat,
Delhi-5^. , . .Respondents.

^ .-ir

OA 1318/99

Ms, Meenakshi d/o Shri btn -.Rrakash
-J?/o WE-626 Nangal Raya,i^l :i. '
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Govt. of NCT of Delhi through
Director Education

(Old Secretariate),
Delhi.

2. Deputy Director of EducatibhT^J'"
District South, Defence ColohVi-??
New Delhi. " " '

OA. 1031 of 1999

Smt, Pushp Lata w/o Sh. Yogesh Kumar, , j,
R/o Li-13'i Vijay Nagar, Lampur Road, '
Narela, Delhi-'iO.e i.

irp

es mm-1 <

1.

Versus

Government of NCT of Delhi through.
its Chief Secretary,
5, Shamnath Marg Delhi.

,  , • — -: • ^ '■^ .X:

2.

3.

: - .'A

Director of Education, ^
Directorate of Education,
Old Sectt. , Delhi. .

Deputy Director of Education
(North West District) . ; v ;".:!
Hakikat Nagar, Delhi. ' * '

> S>t.3»T-A.'r

Principal,
Sarvodaya Kanya Vidayalaya,
Bakhtawarpur, Dellhi.
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OA 787/99

Miss Mamta Ahuja
Ex. TGI Delhi Admn,
R/o J-11/71A, Rajouri Garden,
New Delhi.

Versus

2.

OA 998/99

1 .

2.
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■  .*-crct:/rf;''"-.~

Govt. of NCT of Delhi, c"
through its Chief Secretary,.
5, Shamnath Marg, • Delhi.

A- •'■-Director of,^Education, ■ "A
Old Sectt, ,-feovt. of Net oT
Alipur Road, Delhi. - . i ."^"§shohdent^"5-^tX^l^

Rajesh Khaneja s/o A.C.Khaneja,
r/o 5D, Ravi AhPts. , - >r • >
Vikaspuri, Delhi.

.  if, ■

Bimla d/o Karah Sih
r/o F-108/1, Sadh Naga
New Delhi. - •■;• ■ US -i; . a-,

%7- •
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5.

7.

8.

0.

1 1 .

Shashi Gangwar d/o R.S. Gangwar.
r/o 85. Sahyog Appt. ,MaVUh-Vlhar,
Delhi. y

Ruchi Jain d/o K.S. Jain»
r/o A-A-59, Sector '
Rohini,TDeihi

Monika ii/6"" Kiildeep' fta
r/oM-lAB Meterological Comple.y,
Lodhi Road, New Delhi.

Se£S5St!

liSU

Net Ram s/o Bansi Lalj-
r/o K-386, Mangolpuri^
Delhi . UW^ '•

..'iT -

Anju Bala w/o Raj
r/o A-55, Gulab Bagh^^LMB^AlPa^de^^^
Uttam Nagar, New Delhi''

Mamta Saini d/o S, .Cty
r/o A-229, New Ranjee.__._^_..,^^.^,
Near Sat yam Cinema, Ne(fe6^ihlvM^c;-S;-^M^vf|g

Vandana Gar
r/o I/Z25/9,
Sadar Bazar, Delhi Cah^Xj'
New Delhi.

'  JTKukhter. Ali s/o Faujda^BAli ■ '
r/.c E-52, Jamia Nagar,'"Rew Delhi.

Khuwaid-ur-Rehman Khan. -
s/o Mufeez-ur-Rehman, -■ ' -
r/o 2C Gafoor Nagar, Jamia Nagar,
New Delhi.
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15,

Sushila Devi d/o Rameshwar
r/o B-6/3i-3Z, Sector ho.
Rohini Delhi.

Dayal Sehrawat,
7.

Sonika Dudani d/o Ramesh Dudani,
r/o 128B, Sunlight Colonyt
Ashram, DDA Flats, New belhl. _ .

Dinesh Kumar s/o Vijehdeh Kumarr\
r/ol 7/17, Yudhishter GSi'i.i ^ - - ,
Vishwas Nagar, Shahdar&i.Delhi/ /

:t> C-.-i,-/ •

Samina Begum d/o
r/o 19Z/2A Zakir

■-J ^ t

Syer'fifesaih,
Nagar, N'^W Delhii ..p^'Apbliipfr

-  ■ ' '-"His-tiSf'
Versus - ' 1
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Iwt/

Govt. of Not of Delhi, ?. ... , ..
through" Directbf 5f'XdUbi't 1
Directorate of EdUc&HbhV"'Dl4l|.^.9^
Delhi. 1%:;^
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OA 12A6/99

tt.

5.

6.

7.

8.

9.

10.

1 1

12

13.

-JZ.2-

Miss Shalu Sharmed/o B.D.Sharmai
r/o 1/772, Rishi Nagar,
Shokur Pur, Delhi.

Miss Geeta BharcJwaj d/o Cha^rj
r/o A-56, New Friends Coldn"^,^
Mundka, Delhi. '

—-•4

'1-

Miss Rakhi d/o Ycginder Nathvaid,
r/o 21/65, Old Rajinder Nagar,
New Delhi.

Mrs. Manju Rani Sharma w/o Ram Dhan-Sharma,
r/o 10196/3, Jhandewaca Mandir,
Paharganj, New Delhi.

Miss Asha Kukari d/o Harish Chahder,
r/o J-19/A, Ramesh Nagar, ' '
New Delhi.

Mrs. Usha Kumari w/o Harish Chanderj/!
r/o J-19/A, Ramesh Nagar,
New Delhi.

Mrs. Shakila W/o Naveen
r/ol B-78, Sharda Purii
New Delhi.

'V.

Mrs. Savita Dua w/o Mr. Sah;ieeV;"Bua, ^
r/o 28A, Kalkaji, New Delhi, ^ . ulr:

Sonia Mehandiratta w/o Vihod MeKshdiKittf/I-.,
r/o A-2/32, Rajouri Gar deii"» ■" ■;
New Delhi. "■Xr'. -

- - r 7 y- - V - . - -".vv-:."

Reena Malawliya w/o H.L.MalwliVa,
r/o 98, Premgali No. I,
Kotla Mubarikpur.

Mukesh Sikngh Rawat,
s/o Man Singh Rawat,
r/o B.No, 7. Q.No. A,
Type-Ill, CRPF Jharoda Kalah, .
New Delhi.
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Anupam d/o .loginder Kumar
r/o N-556, Sector 9,
R.K.Puram, New. Delhi.

Pratibha Chahard/o Sher Singh
r/o Type III/AO, North West,
Moti Bagh, New Delhi.

TT ■■

chahar.
in

lA. Jay Krishna Jha s/o S.Mahahth Jha,
r/oShri Lai Bahadur S.S.Vl, , v- >■
Dyapitha, Katwaria Saria, ,

' • H.S.R. No. 33, New Delhi.glU.:
> ■ ^ . ...

15. Raj Rani Dua d/o Ishwar Dutt DUa, it"'
r/o A9/3B, Sector - II,

j. DIZ, Area, New Delhi. .
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R u c !"! i f d J o s i d / o D. C . J o s h i ,
!  /C' A9/3B. BectO' -II ,
D. I.Z.Ar 0&. Nsw D01h i.

I"' Msniu Shsrms w/c Ashok KUmar Mudgel,
r/o 57, Vishal Colony.
Nai Basti, Nangloi.New Delhi.

18, Iridu Chowdhary d/o C.M. Chowdhary.

TGT (Hindi 0, G.P.BS'S, iJ Bloc!'-,
M a! i g o 1 p u r i .

19. Veena Rani r/o Vasant Kunj, New Delhi.

?0. Daruhshan Khan e/o Mr. Salamat Khan,
.A.sstt. Teaoherj RVS, R.— K. Pur am.

Sector II, New Delhi.

21. Miss Meenu Bhagat d/o C.L. Bhagat,
r/o .A-22, M. I.T. Flats, Priase-I,
Katwaria Sarai, New Delhi.

22, Shreesht Kumar Jha s/o Yog Narayan Jha,
r/o Sanskrit Vidyapeeth, New Delhi.

23. Rajni d/o Milkhi Ram,
r/o H.No. 30, Sawan Park,
.Ashok Vihar-III. Dellii. ...Applicants

Versus

Govt. of N.C.T. of Delhi through

1 . Secretary' Educc'.tion,

Govt. of N.C.T. ot De1hi.

Old Secretariat. Delhi.

2. Director cf Education.
Govt. of N.C.T. Delhi,

Old Secretariat, Delhi. . ..Respondents

OA ]316.''9F'

!  Ms. Mukesh Kumar i d/o Shri J. N. Sharrria,
r/o V-18 5/5, .Arvind Nagar,
Ghonda, Delhi.

2. Ms Raju Malhotra d/o D.L.Malhotra,
r/o C3.A/1 0 1 C, Janakpuri,
New Delhi.

—  Ms Monida Wadhwan d/o R.K. Wadhawan,
r/o 190. Rameshwar Nagar , St. Nc.'. 5,
Aya.dpur, Delhi.

A. Ms Hemanti w/o Pradeep Kumar,
r/o B-7, Ayur Vigyan Nagar.
Delhi.

5. Ms Anjana Gaube w/o C.S.Gauba.
r/o 18-C, MU Block, Pitampura,
Delhi.
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Ms Hemlsta w/o Vidya Saoar
r/o W7-6^r Po<;. c: i ri ni ni l r .

Janakpuri, New Delhi.

Ms Ra jwanti w/o Mehr Siri'^h

r/o MIG 192. Pkt A.3,

: Sec tor 8»-Roh i n 1, . Delhi.

'M

Vinod-Kfiimar Cfmabe^s/o^^ak. Chaubey"/
r/o B-72A, Jahangirpiiri .
ncO hi

10.

Dinesh Kumar Jha s/oH.B.Jha,
r/o 193E,. Sector IV,
Pushp Vihar, New Delhi.

Ms Sumal Lata d/o K.S. Bhardwaj^
r/o village Mubarakpur Dabas,
P.O. Ramikheda, Delhi. .... Applicants

versus

Govt. of NOT of Delhi through

>7 K

OA 102Q/9P

! ,

The Director of Education,
Old Sectt, Delhi.

Smt. Meena Kumari,
TGT ( N. Science.),
G. B.SSS K — IT i Man go1 Pur i ,
Del hi.

Smt. Savita Dabas

TGT ( N, Science ), SKV, Mundk.^
Delhi.

Smt. Sunita Tyagi,
TGT (Hindi),SKV, Mundka,
n^i hi

. Respondents

Miss .A r'i j u .A r ' y a,
TGT (Maths), SKV, Railway Colony,
Tughlakabad, Delhi. Applicants

Versus

Gc\'t. of NCT of Delhi through
S e c r e t a r

5. Shamnath Mar o, noihH

nirortjAr of Education.

Directorate of Education
Govt. of NCT of Delhi,
5, Shamnath Marg, Delhi.

—Do.nuty Director,.

Directorate of Education,
.JSovt. .of NCT.pf Delhi,..
5, Shamnath Marg, Delhi. Respondents
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OA 953/99 -^-5'-'

^  Kumeri w/o Sukribir Sir-nh nana.,'
. ̂ T R/o A-1B/25A. PaschifT! viher . ' '

New Delhi,

- • Parina_Sharma d/c N.R. Sharma,
r.4 B-190, Derawal Nagarj

pp. "Mqde 1 ;--Town^ -

C-8/191A Lawer<=>n'^c: Pnsd
Delhi. " '

Ms Geeta Devi w/.o Sure.nde'* kaushik
r/o A-A/22. Sector IV. Rohini.
Delhi.

Ms Anita Sethi w/o Sandeep Sethi,
R/o A-17, Kirti Nagar,
New Delhi.

Ms Mona Mehlawat d/o A jit Singh Mehlawat,
r/o 1989, Ganj Meer Khan
.Oaryaganj, Delhi,

ti.

_  5.

-6,

\y \ D/ ?o w/o Rajiv Agnihotri,R/o 132, Vidya Vihar, Sector 9
_> Rohini, Delhi,

Ms Dimple Prasad w/o Ashok Prasad,
r/o 18, Gangotri Appt,, F-RTock
Vikaspuri. Delhi,

'  ' • -Appllean ts

Vers u?

Govt, of NCT of Delhi through
The D i r e c t o r E d u c a r i ri
Old Secretariat, Delhi

OA - ! D 3.3 / Q 9

Sunil Gaur s/o Shri l.s. Gai'r.
r/o U 96, Gautam CoIonv
Narela Del hi,

.  / ■ Seerna Ma.rm d/o Shri V,P..^!ann
/ ' ' r/o A 20, Kewal Park Evi-n

Delhi,

,  , Respondent:

Applicants

Versus

Government of NCT of Delhi t-hr^uah
Its Chief Secretary, -nr.ugn
S, Shamnath Marg Delhi,

Director of Education,
Directorate of Education
Old Sectt., Delhi,

Deputy Director of Education
(North West District!
-Hakikat Nagar. Delhi,



-J2^'

T
Principal>
Sarvodaya Kanya Vidayalaya,

Kutub Garh,Delhi - 39.

a

aoA 8ia_/9|A^ 'a^. a

!. Ms Neena Mittal w/o O.K. Mitt'al,
R/o 302, Afjupam Apartmei!ts,

East of Ariuf' Nagarj Shahdara,
•a Delhi.

V-

2. Ms Sadhna Sharma w/o H.C, Sharma»
r/o 2A. Vijay Block>
Laxmi Nagar, Delhi,

3, Ms Geeta w/o Pawan Kumar,
r/o BE 22, Shalimar Bagh (West),
Delhi, _ "

Raghvendra Prapanna s/o Awad Kishore Mishra,
r/o 239, Bharat Nagar. Delhi,

5. Ms" Ranjana Rani Bhardwaj w/o Shyam Sunder,
r/o V22-A/10, Gautam Nagar, New Delhi,

6. Ms Alka Dayal d/o Padam Dayal,
r/o C 11/159. West Enclave,
Pitampura, Delhi, . •

7. Ms Kamlesh Sharma w/o Rajesh Verma,
r/o H-36?, Nanakpura, New Delhi,

8. Ms Umesh Late d/o R.R.Aggerwal,
r/o 256-Bi S , No, 2. Bhola Nath Nagar,
Shahdara, Delhi.

9- Ms Rajni Kumara w/o Sh, Vikas Kumara,
r/o II-Q-72, Lajpat Nagar - II,
New Delhi,

10, Ms Harmeet Kaur w/o Bhupinder Singh,
r/o 202A, Qulabi Bagh,

,  Delhi, Applicants

versus

Govt, of N.C.T. Delhi through

The Director of Education, -Delhi,
Old Secretarriat, Delhi, Respondents

OA 81 1 /99

'' Smt, Parveen Bhardwaj,
r/o 339, VPO Nangal Thakran, Delhi,

2' Smt, Babita Sharma,
r/o 231, Katewara. Delhi,

-  Km Savita d/o Sh, Mahavir Singh,
.. 195._^ Kamardi Nagar, Delhi. ...Applicants

VejcsjjiS-
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Government of NCT of Delhi through
ite Chief Secretary,
5, Shamnath Marg Delhi.

2.

OA 898/99

!  ,

2v

3.

5.

I n

a -Sts-'■'Dif eptocZoT . .
D i ree t df ̂  t e' of-E'diida t i dn;
Old Sectt. ; Delhi/"

Deputy Director of Educatio-":
(North West District)
Hakikat Nagar, Delhi.

Ws Hem Lata Jain d/o Sh. J.B.Jain,
r/o C-4/129-30, Sector 6, Rohini,Delhi.

Renu Singhal d/o Shri S.K.Singhal, ' -
r/o 120, Bahubali Enclave. Delhi.

Alka Narula d/o Shri Ajit Kumar Narula,
r/o 26, Netaji Subhash Marg, Darya Ganj,
New Delhi.

Shri Satish Kumar Yadav s/o Sh. Attar Singh Yadav
r/o H. No. 9A/2, Gali No, 1^, Libaspur, Samaipur,Delhi.

Sadhna Mehra d/o Sh. M.M.Anand,
r/o A/SZA, Bholanath Nagar, Shahdara,
C'e 1 h i 1

Sapne Jain d/o Shri S.P.Jain,
r/o ,X/2362, Gali No. M, Raghubi r pur a-II,
Gandhi Nagar, Delhi.

Rajni Saini d/o Shri R.S. Saini,
r/o A-1/266-A, Uttam Nagar, New Delhi.

Poonam Tanwar w/o Sh.YogeS'"' Verma,
^/o RZ-42j B Block, Kai lash.sur 1,
New Delhi.

Namta Yadav w/o Sh. Nunish Yadav,
'■/o 3173, Bsrwala Chowk,
Paher i Dhirej. Delhi.

K.amlesh Devi d/o Sube Singr,
r/o village & PO Majra Dabas,
Del hi.

Versus

Govt. of NCT of Delhi through

The Director of Eduoation, Delhi,
Directorate of Education,
Old Secretariat, Delhi.

Applicants

.Respondents



t
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!  p>r ^ff! Dev i d/o Sr . Reni Che rider ■

r/o WZ 65'4—A. fi'leci Pur.Villsge New De3hi .

t- Jauet Ram s/o Sh. Narain Dutt, ' i". _ ~
r/o F-60, Bau Nagar.New Delhi.

^  3. iJme Rsfii d/c Sh. Durga Sing.h.
I  ■' ij C-9, K ha si a par t!Tie.'':ts .
Gagan Vihar E.ytri . Delhi.

A. Sunite Bhambaai w/o Rajiv Bhambaui,
^  b/o L-!/]?5-B, DDA Flats, Kalkaji,

New Delhi.

■  5. Sandeep Kumar s/o Sh. O.M. Sharma,
•  r/o B-639, Sudershay Park, New Delhi.

'■-J 6. Geeta Rani w/o .Rahul Kumar Singh,
r/o E-599^West Vinod Nagar, 6ali No. 10,

vs New Delhi.

?. Neeraj d/o Shri B.D.Sharma,
r/o House No. 413, .Sector 9 R.K.Puram,
New Delhi.

8. Slialini w/o Sanjeev .Aggarwel,
r/o 0-3/22, Janakpuri, New Delhi.

9. Uma Prakash d/o Shri Rangaswamy,
1/0 C-2/1S, DD.A Flats, Kalkaji, New Delhi

»n Kusumlata d/o Shri Manwar Singh,
r/o RZ 126/Ai Puran Nagar, Palam Colony,
New De1h i.

1 1 . Kail ash Vati w/o ^unesh Kumar,
r/o T — A 9 8C, K o 11 a N u b a r' i k p u r ,
Gurudwara Road, K her pur, New 1)^1 hi

Sumeet Kaur w,/o S:"^. Marpreet Singt"'
r/o l?/9, Punjabi Bagh, New Delhi.

,  iTsrvinder Kaur w/o Chanpreet -Singh,
r/o A-2/126, Janak Puri, New Delhi.

IA. S u n i t a S h a r m a.
W/o Shri Joginder Sharnia
R/o 2/152 Subash Nagar,
New Delh1

15. Sonia Goval
D/o Shri R i K . G u p ta
R/o BA-12AA Janakpuri, New Delhi.

i  16. Seems Arora
I  D/o S.C. Arora

R/o L-52 Sarojininagar,
I  New Delhi,
j  17. Sunita Vasishtha
I  ~ W/o R.S. Vasishtha
1  R/o WZ-3? Shadhipur,
}  , New Delhi.

frr

vw
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Ni dhi DsriQ

n/n Shri Lajnat Rai Dang
R'o 569/7, Subash Naga^ . Gurgaori.

T3fl

?  Sunita Saini

^ . W/o Shri .Ram Gopal Saini
R/q 2308 Shahamar Village.

30 Meenakshi Mudgal
n/ri Stiri r. Muddgal
p; / o 1 6 ii 9 / 1 s 6 , S t. No . 3 . ,

Ourgapuri Shahdara, Delhi.

31. Kumh.um

W/o Shri R,S. Gupta
R/o s/ 8-9 5 D. Mehrauli,
New Delhi.

Hi

22. Babita Bhardwaj
_ D/o Shri S.C. Bhardwaj

R/o A-16 Chatterpur Enclave, Phase-II Maidangarhi»
New Delhi,

23. Kusum D_evi

W/o Mukesh Kumar
R/o .A-40 Rama Park^
New Delhi.

2A. A.riees Ahmad

S/o Mr, Ataullah
R/o A-29 6ali No. l ,
Ganga Vihar ,■
Delhi-9'i.

25. Bhim Dutt Bhatt
S/o Mr . B.D. Bhatt
P/o PZ!\2 Sector —I P'Lsho Vihar' , New Delhi

2 6. .A a s h u k a u s h i k d / o J a a d i s h C h a n d K a u s h i f r
R/o 548 Village and Post Office Bawa.na

27. Poorsam Sharma w 'o Sh'' i F'a "ieev Bhai' dwai
R/o N—3 Police Lines Ki.ngswav Camp, Delhi 0 1 i c a n t s

Versus

Government of NCTD through
Director of Education,
Directorate of Education,
Old Secretariat,
De 1 ('! i. Res rion den t"

OA 8^0/QQ
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2.

z.

Miss Sunita Devi d/o Raghubir Singh,
r/o 72, Kavita Colony, Nangloi,Delfu.

Poonam Sharma w/oSh. Rakesh Sharma,
Flat No. 330, Block 0-7 Sector 6,
Roliini, Delhi.

■■^8n-3ay "Kumar"I3iin,jyo jSh... JDhaman Lai Jain^.
r/o 06/9, Yamuna vihar, Delhi, , , -
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M? £ , Pir- ^ y YBd£v d/o S^:. Tulsi Raf!! VadaVs

post T6T Hindi» _School GBSSS^_^Keshavpuram No. J»
~  Wofe' Dslhi " I " Gil - --

^  Mrs Burrian Grovar w/o Sanjiv Grover;
r /'-■ Housa No. B.A-69, Bhalirnar Bagh,D9?Lhi .

Miss Rachfia Sabbarwal d/o Sh. K. K. Sabbarwal i
r/o House No. 36, Sanskrit Nagar, Sector 14,
Plot No. 3i Rohini, Dellii

Ms. neepsikhe Agga^wal d/o Sh. Sushi 1 .Aggarwal,
r/o 1 157, .Jaman Street, Panjabi Pathak,Ballimaran,
Delhi.

9_ Samar Jahan d/o S.Tanwi Ahmed,
ro 1 157, Jaman Street. Panjabi Pathak, Ballimaran,
Delh i.

lo. Raj Kamal s/oRam Phal Singh,
r/o D-12. Jyoti Colony, Loni Road,~
Street No, 8, Shahdara, Delhi.

li- Archane Singh d/o Sh. S. P, Singh,
r/o D-703, Saraswati Vihar,
Delhi,

/z. Mrs, Shakuntla Yadav w/o Mr. Sunder Singh Vadav.
r/o H.No. 28, Village Saidulajaib, PO MehrauLi,
New Delhi.

/j, Vanita Kumari d/o Ram .Kishan,
r/o 128, Pocket .4 — 3, Sector 5. Pohini,
New De1h i.

74. M.f's - Pa.wari Lata Jos hi w/o Sushi 1 Kumar Joshi,
r/o B—2.A/42, Janakpuri . New De"'hi

/5. Shcibana Khan W/o S!"! . .Asla.m Khan,
r/o 591/18, Zaki.'' Nagar , New Delhi .

Raj Bala w/o N.S,Saini,
r/o WZ-8, Plot No. 79. Hai-i Singh Park,
Na'w Multan Nagar , New Delhi,

/"7, Clamentina Jeremiah w/o Mr , p!~ince .Jeremiah,
r/o 6H-13/684, SFS Paschim Vihar , New Delhi.

.  . . Applicant.s

Ve!~s us

Govt, of NOT of Delhi through
The Director of Education,
Directorate of Education,
Old Sec11. , Delhi.^ . . . .Respondents
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OA 862 of 1999

1. Mrs.Madhu Bhatt w/o

Sh.B. C.Bhatt,

Aged 34 yrs.

Post TGT (SST)
School G,G,S.S.S,B-1 Block,
Yamuna Vihar, R/o
R/o 6f,Luxmi ■'^artments,
Sector-9» Rohini, Delhi.

2.Mrs. AnJu Sharma
>v/o Sh.Pramod Sharma,
Aged 30 years.
Post TGT Hindi
School S.K.V.Sultanpur
R/o A-1/316,Lawrence Road, Delhi.

3. Mrs. Bhramri BhardwaJ
w/o Sh./ibhimanyu Bhardwaj,
Aged 27 yrs.
Post T.G.t. Natui^al Science.
School G.B.S.^.G Block, Saket,
R/o 295, Laxmi Bai Nagar,
Nev, Delhi .

4. Darshna Kumari
d/o Sh.RamJi Lai
Aged 23 years.
Post T.G.T(s.s.)
School Govt. Secondary School Vijay Park,
Maujpur, Delhi.

Rohini, Delhi-85.

5. Kavita
d/o Sh. Tulsi Ram,
Aged 21 yrs.
Post Assistant Teacher,
School S.K.V.Ashok Vihar -II,
N.Delhi .

R/oD-7iB, Yadav Nagar, Sameypur,
Delhi .

Ik/^
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6. Banwari Lai Sharma s/o
Sh.Radhey Shyani
Aged 25 years.
Post TGT Sanskrit ^ \ i
school G.Co. Ed. (Middle
Sector-ZO.Rohlnl Eitth. telhl-Jil

R/oShiv Shakti Hanuman
Prehladpur Bangar, Delhi-42.

7, Manisha Vashistha
v/o sh.Jagdish Chander,
/iged 27 years,
Post T.G.T.Hindi,
school G.G.S.S.S. K Block,
Jahangirpuri

fVo Village Akbarp^»
P.O.Palla, Delhi.-36.

8. Chandrika
v//o Mr.J^noo Sharroa,
Aged 27 yrs.

Schoo?^GG SSS Anandvas, Delhi,
R/o B-56,Prashant Vihar,
Delhi.

9, Neelima Tiv;ari d/o
Sh.G.P.Tiwari,
Aged 28 yrs.
Pr»e:t t.G.I.Sanskrit. ^
school S.K.V. sultanpuri C ̂ ock,
R/o A-56,New Multan Nagar, Delhi.

lO.Shabnam
w/oRajpal
Age 37 yrs.
Post P.L.I. Hindi,
school V.K.S.K.V. Daryapur, Delhi.

R/o 553, Isbwar Colony,Bawana, Delhi.

11. Poonam Gaur
w/o Om Nath Bimali,
Aged 28 yrs,

Shahdra, Delhi.

V- ^°ro^!ir"pir;:ri6!R;wni. eoim . I
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S!re"of s"rl AnilK-a^^ Bhalla.^^ _
Age 36 MS.'pooth Kalan. Delhi.
|/o"lU S:!?9S°'pkt-A-3. sector-e. Rohlnl.

ig Aradhana Arora,
w/o Sh. Via ay Kumar,
Age 2B yrs.. Post Kalan.Delhi,
school: Govt. Co. hOe r)gihi-9»
r/o 1170, WukhexDee Nagar, Dei

14, fylanisha Kalra
^fi/o Rajeev Kalra, (pno.^
Age 26 yrs., P°f , p^thKalan, Delhi.
Cr* hon 1- * GoV^ • Co • to • > f-\ 1 H ■?R/o C-6/iO, Miyanwali Nagar, Del .

15 Renu Sharma,
Vl/o Kulbhushan Sharna,
Age 33 yrs.j-i'os - . * Todapur,
school: Karol Bagh, New Delhi.
r/o 37/2086, Nai Wala, Karoi d y

iA Anupama Jain, j t ^5/0 Late Sh. Ajlt Prasad Jam,
Age 30 yrs., Post- T.G.I.
|/o°re-97D/6^!'Area! Rajourl Garden, Ne« Delhi.
S/f Ih';? fa^i^av fehtf i;o Shji/^.K;,Sahanl,fc^ofl7G!5:Ms!fHali°-N-a^ar.Ashra., Ne« Delhi.

18. Naraita Abrol
Ao° Ih'^yrs'.^'pSst- T.G.T.(English),Sc5oot. larJodya CO Ed S-|-•
r/o K-90, KalkaDi. Delhi-19.

19. Renu Chauhan,

%l tVs-:: P?-'i-g-^3i5^r'pit!^"pura','Delhi
|/o°°Pkt^^,®Hois4'l4:3: SectoUs, Rohini, Delhi.
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~  '^0. Sarika - ;
D/o Shri N.S. Rana
R/o B-24 Parijat Apartments
West Enclave,

Pitampura,
Delhi.

21, Mrs, Aniblka shanna
W/O Sh. Pawan Shanna
Age 7-i Post. TGT
School GBSSS Nahgal Thakran
Delhi-39

22, Smt, Suniti Nayyar
^  W/O SUnil Nayyar

Aged 33 years Post, PGT (Cornroerce)
School JGGSSS Dishad Garden
R/O D-11 Jiwan Jyoti Apartments pitan pura Delhi.

a, Me^na Arora,
W/O ved Prakash
Age 40 years POST .TGT (Hindi)

School. S.K.V, Punjabi Bagh
1959 OutraB Dine Kind way Camp Delhi

New Delhi.

24. Rishi Bhushan Sharma

S/0 Sh. K,C, Sharma
Age; 29 years Post, TGT(Sanskrit)
School. BGSSS Rajnagar IlPalaro

R/O W8-5. Gali No, 8 ,Sadh Nagar palam colony
New Delhi.

^  t

^  25. Meenu Sharma W/O Dhiraj Sharma
Age; 29 years POST, TGT (Sanskrit)

'7 School. G.SSS Sriniwaspuri New Delhi
R^ SB Pkt, Dilshad Garden -Delhi-95

26, Anjan Gulati
W/6 Sanjay Bathla,
Age; 29 years POst, Assistant Teacher
School,SKV Mata Sundari Road,
R^ B-6e, Double Storyed Ramesh Nagar New Delhi-15,

27, Anita Devi W/O Sh, Gajender Singh

Age* 33 years POST.PGT("indi)
School. SKV Hari Nagar Gbanta Ghar

R/O WZ_ioi/i3,M6han Nagar ,Pankha Road
Lane No. 5, New Delhi-.46

28. Hemlata W/o Hari Shankar Kaushik
R/o 255 Deoli, Delhi.

29. Abha Kiran Taneja D/o K.R. Taneja
R/o D-169 Ashok Vihar Delhi.
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gsggs^«S*j^^'*5*tef^g:

L'r!?..^
Uuulvj.Ka K|:)Q1^

v/o Ar^ Kumar,>#/ U Ki woi iv«..—* f

c^i , :P',t--5^/'

p:st
3chool S*K»V.H
Sultanpuri-» Delhi.

r/oB/1^8,Brotherhood
H Block,Vikaspuri,N.Delhi-1 311 cants*

t goverhment of N,C,T,-Delhi
Through The DLrector* of Education,
Directorate of Education,
OM secretriate, DBlhi-5A.

OA 780 of 1999

1, Kiran Dabas,
T.G.T.(S.St,),
GoG«S«S*S,, Dichaon Kaian,^
D/o. Sh.Randhir Singh,
R/o, RZ-G-26, Dhaxampura,
Najafgarh, New Delhi - 43.

2.

3.

4.

5,

6,

7.

Rashmi Sahni,
T.G,T,(Science),
B/o, Vikas Sahni,
R/o. 52, Guru Angad Nagar,
New Delhi - 92.

Promila Bhardwaj,
T.G.T.(Maths),
G.G.S.S.S., UJwa,
W/o. Yogesh Kumar,
r/o. House No.160,
Bhaiyo Chowk, Village & P.O.,
Mitraw,

Alka Goel,
Asst. Teacher,
S.K.V., Mehrauli, New Delhi-30,
D/o. Sh.Nanakchand Goel,
r/o. 124 A, Mithapur P.O.,
Badarpur, New Delhi - 44,

Sarala Devi,
P.G.T.(Hindi),
G.G.S.S., Bijwasan,
d/o. Sh.Ramchander Khatri,
r/o. A-80, Dharmpura, Najafgarh,
New Delhi - 43,

Seema Rani,
Assitto Teacher,
S.K.V., West Patel Nagar,
d/o. Sh.Jagdlsh Chander,
r/o. 257, Kacchatlhar,
New Delhi - 18,

L

Raj Bala, t t/> T >
G.G.S.S.S., No-3,
Najafgarh,
O/o. Sh.Narain Singh,
R/o, WZ-e, Flat No-79,
Harl Singh Park,
New Muttan Nagar,
New Delhi - 56.

/
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8. Seema Sharma

TGT (SST)

Sarvodaya Kanya Vidyala 'O* Block Mangolpuri,
New Delhi.

R/o JP-114, Maurya Enclave, Pitampura,
New Delhi-32.

9. Meenu

D/0 Shri H.R.L. Nanda

R/O B-1/548 Janakpuri,
New Delhi-58,

10, Sangeeta Rani

D/o Shri S.P, Sharma

R/o RA-102A, Dharmpura,
Najafgarh, New Delhi-43,

11, Mahesh Pareek

S/o Shri K.C. Pareek

R/o 32 Maidan Garhi,
Nai Basti, New Delhi-68,

12, Pramod Kumar Madeshic

S/o Shri Ram Madeshic

New Delhi-12,

13, Ginni Chaudhary,
W/o Sanjay Chaudhary
R/o 1/219/2 Sadar Bazar
Delhi Cantt.lO.

14, Dharm Chand Sharma

S/o Shri Mathra Dass

R/o Sector VII/1094
R.K. Puram,

New Delhi.

15. Indu

D/o Shri Madan Singh
R/o B-I, Quarter-2, T-4,

C.R.P.F.
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16. Usha Rani,
F .b.T .(Hindi),
G.G.S.S.S., Hajafgarh No.2,
D/o. Sh.Tej Pal Singh,
R/o. G-3/2, Police Colony,/
A

17. Mj^sh Kumar,
P.G.T.(Skt.), G.B.S.S.S.,
Chhawla,
s/o. Sh.Hukam Singh,
Ryo. B-111, Ramapark,
Uttam Nagar, New Delhi - hV.

18. Mrs.Neema Tiwari,
T.G.T.(Hindi), G.G.S.S.S.,
Sarojini Nagar, New Delhi.,
W/o. Tiwari,
r/o. F-2961, Netaji Nagar,
New Delhi.

19. Meenakshi Thakur,
T»G.T»( N.SC.),
G.B.M.S., Begumpur,
D/o. Sh.Balram Singh Thakur,
R/o. ER-23, Inderpuri,
New Delhi —110 004.

2^7, Neeru Sharma,
T.G.T.(N.SC.),
G.B.S.S.S., Khujala No-1,
D/o. Sh.J.D.Sharma,
R/o, F/152A, Vishnu Garden,

■; New Delhi — 18.

21. Poonam Kumari,T.G.T.(English),
S.G.S.S.S., Begumpur,
e/o. Sh.Satya Kumar,
R/o. 125-N, Sector-IV,
Pushvihar, New Delhi - 17.

22. Meenu Girdhar,
P.G.T.(Hindi), G.B.S.S.S.,
Laxmi Bai Nagar,
D/o. Sh.S.P.Sehgal,
r/o. G—4, N.D.S.E.,
Part-II, New Delhi - 49.

23. Laxmi Devi,T.G.T.(Hindi),
G.B.S.S.S., Laxmi Nagar,
W/Oo Sh.H.S.Rawat,
R/o. 102, D.D. A. Flats,
Mansarover Park, Shaddara.

Contd,
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24, Anita Sharma,
T.G.T.(English),
G •G »S«S«S»,
Badarpur No-I,
D/o. Sh.Shyam Sunder,
R/o. HR 18/5

28. '^anita Kumar,p.G.T.(Pol.Science),
G.B.S.S.S., Rajnagar-II,
D/o. Sh.Ramkishan, , ^ ^ ttt
R/o. House No—128, Pocket A—III,
Sector - V, Rohini.

26. Shashi Bala,
T.G.T.(Hindi), G.G.S.S.S.,
Begampur,
B/o. Sh.S.L.Tokas,
R/o. 401, Munirka, Near
Vasant Vihar, Bus Depot,
New Delhi - 67.

27. Mridula,
;  T.G.T.(Hindi), G.B.S.S.S.,

Palam
D/o. ai.Onkar Nath Kalia,
R/o. A-I A Chankya Place,
Pankha Road, Delhi,

28. Karuna J^arma,
T.G.T.(English), G.B.S.S.,
Hastal,
W/oo Sh.Manoj Kumar Sharma,
r/o, S-2, Parara Puri,
Uttam Nagar, New Delhi - 59.

29, Abdul Hammed,
T.G.T.(English),
G.B.S.S.S., Ghitorni,
S/o. Sh.Abdur Rasheed,
R/o. 299, Street No- IV,
Zakirnagar, New Delhi - 25,

30, Urmila.P,G.T.(History),GICo-Ed,
S.S.Se, Pandwala Kalan,
w/o, Sh,Dilbagh Singh,
R/o. E-I, Nawada Housing Con?>lex,
Delhi.
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Geeta Rawat,tG.T.CN. science),
^ o - Q s.. Hastalt
^*/ J^'fAanwar Singh,D/o. ̂ .Wanwa ,
^ll-amToIonVC Ne« Delhi,
gialcuntla Devi,
s'.K.Vio-M. Mendel a Kalan,
if:. "odfmal' colony.
Najafgarho

'3- f.5.'{lHfn«.T)"GrG'.S.S.S..
iF'SeS'Dhuitn"' Flat No-42,
^'arUr^evk. Delhi Court - 10.

l^t'^h^Dhara S^oOj'q
I/O. J/B-i"-D..
Flats, Maya Pnr

3^- |^!?.(ratl's^. S.K.V.NO-I.
Ifof^^^Bhsant Dal Bhatia^ ^
■^Vo. B_500, Avantika, bec^
Rohini, Delhi

f^.T?(Hlnfi)rG'B.S.S.S..
^sfon"c!khar.a.
n/o. House No-202,D/S.Welcome Phase-H $

37 Anupama Goel, q.g.S.S.S*,T.G.T. (English) ,
Kidwai Nagar, NoJ2,
New Delhi*,

I'W- Ifc 1^23^9; °{etbi Neger.
New Delhi, - 23.
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3R. As ha Fvaivi

d/o Sh.ri D.P. Vadav
I - e s i d e n t o t H o u s e No. 4 .
Oaulat Pur .

Na :iaf ga i h ..
Mo w Da lh !. .

j .Applicants

Versus

Govt, of N C. T . of Delhi

fhrough the Director of Education,
Directorate of Education,
n !„ d S e c r e t a r i a t,

Oe 1 !i i .
.,.Respondents

( K.N.R.Pillai. counsel for applicantsin OA-754/99,
877/99, 894/99, 908/99, 953/99, 1316/99.

Sh. S.K.Sinha, counsel for applicantsin OA--779/99,
780/99, 1246/99

Shri K.F.Dohare, c;OLinsel for applicants in OA 787/99.

Shri M.K.Gupta, counsel for applicant in OA 1415/99,
998/99, 898/99, 862/99, 830/99.

Shri Deepak Bhardwaj, with Shri Bhaskar Bhardwaj,
counsel for applicant in OA 81 1/99,1031/99, 1033/9.

Ms Raman Oberoi, counsel for applicant in OA 965/99

Sh. P.S.. Mahendru proxy for Sh. D. S. Mahendru, counsel
for applicant in OA 1017/99

Shri San jay Sharawat, counsel for applicant in OA
1020/99

Shri Surat Singh counsel for applicant in OA 1318/99

Applicant in pei^son in OA. 801/99

Sl i i'i Vijay Pandita,
ounsel for respondents in all the O.As.r:f

ORDER

by Hon'ble Shri Kuldip Singh, Member (J)

I  .c;ince all the OAs involve common points of law

and facts, we are disposing of the above referred OAs by

this common order.

7  fact of the case is that Govt, of

N.C.T.of Delhi had a num.ber of vacancies of Teachers in

.-•li f (-■ e e n t categories in the various schools. Since there
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i  was 8 sfioi tacia of rociular Teactiors ths Govti of NCT of

7" " - - .•  OO'lliI ftppoii! tod app'licants on ad hoc basis and that too

for st!or t ner i<;.>ds. The said shor t term appointments were

sopposed '.o t''S' autornatica 1 iy terminated on the expiry of

the pel iod specified in tl'ie appointment letters despite

t!ie r'aot that posts rs'inained vacant even after the

te 1"m\ na t io1 1 of teacfier s appointed on ad hoc basis.

In these OAs applicants tiave challenged that the

terms of shoi't term contracts of service are unjust>

'Uicoriscionable arid against the very letter and spirit of

t lie Const i t u t i n.

'O Th inost of tlie oases the applicants' appointment

was to lapse by efflux of time on 31.3,1999 and in one or

two cases time period was to lapse on 30.4.1999.

Applicants being threatened with the situation had rushed

t o 1111 s r r I b u 1 1 a 1 f ■ o r c o ri t i r i u a t i o n o f 111 e i r services and

seeking a stay order that their services may not be

t e r m i 1 1 a ted.

'  These petitions were contested and justification

fo! appointing teachers for short term on ad hoc basis

has been given by the respondents in their reply. It was

stated that the decision was taken up by the Government

Oeceiiiber,. 1998 not to fill up any further posts on

contract basis any more as liie posts will be filled up on

regular basi,-.- from the candidates sielected by the Delhi

Subordinate Staff Se?lection Board (fiei^einaf ter refert^ed

to as DSSSB o It Is furtlier stated that it is the

administrativc function of Government to look into the

Miterest of the students as well as tlie necessity from

time to time.



^ i 6. It Is also being pleaded that the candidates who

a.!"0 beciiig 'Ofriployed or* coritnax't basis have accepted the

appoi !itruen t cmi coritrcict. basis knowing f ully well tdie

consegueiice of' tfie statue: Time and again the Hon ble

Supreme Coui t liad t'leld that regularisation of back-door

eiiti'siiks iri service is etripi"omissible arid tlie Tribunals

and Courts are not to interfere with the interim

a!" i" cif! gemen t arid a person appointed to the post as

stop-gap anangement cannot claimi the benefit of

coi! 11!!uanee in service as liaving been appointed on

r e g u 1 a i" b a s i s .

Rejoinder to the counter affidavits have also

been filed by the applicants in which they have

reiterated tlie stand taken by tlierri in ttieir respective

OAs.

'^e tiave fieard the learned counsel for the

parties and perused the material oti record.

Before considering the rival contentions of the

parties^ we may mention at this stage that when this

bunch of cases was filed prior' to ttiat ariother group of

teachers who had filed a similar application before this

Tribunal and since tfiose teachers had been able to reach

this Triubunal before the expiry of the contract period

so an Interim order was passed in their cases and

status-quo was directed to be maintained. In the present

set of applications, the applicants could not approach

the Tribunal bef''ire tlie expiry of their contract period.

Moi'e^ovoi'v. immediately after tfie ex.piry of their contract

period there wer'e 'vacations in the Tribunal from 2'2nd
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f March to lat April, 1999 so these set of petitioners

could appraocti tlie Tribunal only after the vacations. In

f- ],e:^ve '^ases also an interim order was passed in the

f'. <1 1 ow j 1 1 g ter ms ■

"Also Issue a short notice on tlie question

of i n tei~ im f e 1 ief, r etur nab 1 e on 1 2 , 0 A, 1 9 9 9,

Till then, as c>n interiin measure, status quo

in respect of the applicant as on today be

niai ri tai ned.

in, Since this orde!" in the nature of interim

measure was passed after these applicants have ceased to

be In ernployiiien t with the respondents so they are

claiming pai'ity witti those teachers who had obtained an

dor oh similar nature before expiry of theii" term i.e.

before 31 . 3. 1999.

!! . During the course of their arguments, the

learned counsel for the applicants submittred that these

present, applicants are also similarly situated applicants

as the applicants were placed in tire earlier set of OAs

which was decided on ?.5.99(Veena Anand & Ors. vs.

Govt, of NCI of Delh & Ors with connected OAs) by

another Bencl! of this Tribunal wherein the following

reliefs were granted to the applicants/teachers and their

O.As were disposed of in terms of the following directions

given by the Bencli of the Tribunal:
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(A) Applicants shall be allowed to

continue in the present posts till

regula! candidates duly selected by

n 5 q 5 R /,,! • £. n n r o p! ■ a i t e 3 u t h o T' i t y are

available to replace tlie applicants.

" ( B ) T h o s e s e 1 e o t e d !" e g u 1 a i ■ 1 y s fi a 11 1" 1 r s t

be posted iri the enlisting vacant

positions and only it enough va'cant

posts are not available, they should

be posted against the posts held by

ac! !ioc cjppoin j tees , Replacement of

the latter ssfiould be on the

principle of last come first go.

Those so displaced should be

aiccoiimi'.vjated in vacancies that may

b e e X i s t i n g i n o t ti e r d i s t r i c t s.

"■ (C) Tlie ad hoc appointees shall be paid

minimum pay in the pay scale of

regular teachers plus DA in tersms

of law laid down by Honble Supreme

Court in tlie case of Daily Rated

Casual Labourer Vs. UOI & Ors..

( 1988 ( I )SCC 122) .

"(D) No ad hoc appointee shall be

replaced by any newly appointed ad

h oc emp1o y ee.

' E ) Tliose of the applicants who have

applied or may apply for regulcU"

selection, necessary relaxation in



3.1 "0
(

age shall be given to tlie extent of

Hi0 period of service put in by

I: he IT!.

"(F ) T lie re shall be no order as to

o o s t s ; '

(7, Learned counsel appearing on behalf of the

applicants submitted that since the present applicants

are also similarly placed as the applicants in the case

of Veena Anand 8, Oi s, (supra they are also entitled to

tlie similar relief as granted to them. Learned counsel

also submitted that the applicaiits who were, during the

intervening period, not in service that does not affect

the merit, of their case and they can also be directed to

be allowed to continue in their respective posts as the

applicants in the above referred judgement.

13, To .support their contentions learned counsel for

applicants also relied upon the judgement of Hon'ble

Supreme Cour t in tlie case of G'i.rdhari La.1 vs. Union o1

India which also starts with the following paragrapl'K

"There is no dispute that the appellant

Girdhari Lai would be entitled to the

benefit of the judgement of the Tribunal

il l O.A No. 319/85 decided on 2A. 09. 1989?

in Balwant Singh & Orfs. vs. Union of

India if he too was a party therein,

since his claim is identical to that of

the a p p 1 i a n t s t t i e r e i it . T fi e tri a i n

challenge on behalf of tlie Union of India

to Girdhari Lai s claim is that he did
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(  not join ss a party in that matter and he

'  moved the applicant for grant of the same

benefit after that decision in 1989i

having re'/ired earlier

1 6 After rneiitioniong tlie fact? the Hon'ble Supreme

Coi.u t t>?erved a? follows:

"(lit i? appropriate that the Union of

India treat all such persons alike and to

grant tfiern the same' benefit instead of

driving each one of them to litigation in

t!ie course of which the Union of India

itself is reguired to spend considerable

public money"

15, Counsi?! appearing for applicants also submitted

that since it has come during the proceedings before the

Hon ble tfigh Court, that at present there are AOOO

vacancies and DSSSB is also making exercise to fill up

those vacancies by a regular manner, till such time the

vacancies are filled up on regular basis,applicants may

be allowed to continue in their respective posts,

16, Counsel for respondents rebutted the argumefnts

of the? counsel for applicants and submitted that in this

manner the applicants would claim continunity and then

tliey will claim a right to post which will ultimately

lead to entry through back door. He furthe isubmitted

that the pesent applicants cannot claim continunity in

service after expiry of their term specified in their

respective appointment letters and as such these OAs

? !i o u 1 d b e dismiss e d,

r

i
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j7, We ate of the considered opinion that the

cr>!! teiil i Of! of t esprifidents counsel has no merit and the

p,eser|^ set of applicarits are fully covered with the

j udoeme 111 Qiveii by the co-ordinate Bench of this Tribiinal
111 Veena Atiand s case (supra) ; In this regard we may

also mention that when the inteim order was granted in
the case of Veena Anand (supra) ,the respondents had filed

a  Wi it Petition befoe the High Court of Delhi for
vacation of the stay, and the High Court had taken a view

that the stay gi anted was an innocuous one because
respondents were given liberty to fill up the vacancies
through regular process i,e, after due selection by the
OSSSB or by ariy appropriate authority to replace the ad
hoc teachers, The High Court of Delhi was informed that
the vacancies had arisen to the number of AOOO as on

8.4. 1999 so the High Court was of the view that
prima-faice there was a need to continue the services of
the respondents (applicants in the OAs) or some of them
who were still continuing there for the time being.

18. During the course of arguments, we were also
informed that exams for various categories have been held
very recently by the DSSSB. Since there are a large
number of candidates, result of the same within a short
span of time cannot be accepted. In these circumstances,
we find that the applicants in the present set of OAs
who just could not approach the Tribunal because of its
vacations should not be denied the relief granted to
thei, colleagues in the earlier set of OAs In Veena Anand
, ors. (supra) and If we peruse the earlier order passed
i,, tne above reffered ludgement by a Co-ordinate Bench of
this rrlbunal wc find that there is no dispute about the
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facts of the present set of OAs which are identical with

the? facts of the earlier set of OAs which was decided by

the Co-ordinate Bench of this Tribunal. The present

applicants are, therefore, also entitled to the same

relief as granted to the applicants in an earlier set of

OAs,

19, In view of what has been discussed above,

we allow these OAs with the similar directions as given

in Veena Anands case (supra),

(A) Applicants shall be re-engaged on

the present posts forthwith till

regular candidates duly selected by

DSSSB/or . appropriate author ity are

available to replace the applicants,

(B) Those selected regularly shall first

be posted in tfie existing vacant

posi tions and or11y i f enougfi vacant

posts are not available, they should

be posted against tlie posts held by

ad hoc appointees. Replacement of

t tie 1 a 11 e r s 11 • j u I d b e o n t ti e

principle of last come first go,

Those so displaced should be

accommodated in vacancies that may

be existing in other districts,

(C) The ad hoc appointees shall be paid

minimum pay ii i the pay scale of

regular teacliei s plus DA in tersms

of Law laid down by Hofi ble Supreme

Kaa-



CoiJ.f t ih the erase of

C c! s; 1181 I 8 b o u r e r' V s .

( 1988 ( 1 )SCC 122).

Daily Rated

UOI S. Ors.

''' Mo ad hoc appointee shall be

replaced by any newly appointed ad

!'! o c e n I p 1 o y e e:

(E) Those of the applicants who have

applied or rnay apply for regu 1 ar

selectioni necessary rela.xation in

age sliall be given to the extent of

the pe iod o 1 service pijt in by

til em.

above directions should be complied with

within a period of one month from the date of receipt of

a copy of tills order.

21 . Theie shall be no order as to costs,

(KULDIP sInGH)
MEMBER (j)

j^Tiar esh/

(  S. R. ADIGE^ )
VICE CHAIRMAN (A)
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